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Afforestation Fund

781 SHRI S VIDUTHALA] VIRUM-
BI, Will the Mimster of ENVIRONMENT
AND FORESTS be pleased to state
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STAATFIT HAl F ATHR 9T qAT%
THE MINISTER OF STATE OF THE

SR SIS SO £ B G MINISTRY OF ENVIRONMENT AND
TA 405 TEHAFIT &ar 'H J FORESTS (SHRIMATI MANEKA GAN-
2753 X Q'(E'"ﬂ'ﬂ gfarem'f ‘TE@ I é’f DHI). (2) and (b) The National Fund

N for Afforestation and Wastelands Develop-
IqTe % | 99 1302 FEISITHIT ment has been set up by Government Re-

S a wrEf av A m_{ solution No. 6,1 12/90-MM-VI dated 17th

. July, 1990, a copy of which giving the de-
gﬁa‘m YA FUX FT AT &) tails 15 given 1 the Statement,

ment has set-up Afforestatton Fund, and

1 (a) whether 1t 1s a fact that Govern
\ (b) If 50, the details thereof?

Statement

(TO BE PUBLISHED IN THE GAZETTE OF INDIA, PART I SECTION I)

No. 6-1-12190 MM. VI »
GOVERNMENT OF INDIA
BHARAT SARKAR
MINISTRY OF ENVIRONMENT & FORESTS

New Delhi, 17th July, 1990

RESOLUTION

The rapid expansion of wastelands 1s seriously under mining the productive resource
base and endangsring vital hife support systems ofthe nation The Government has therefore
accorded gh priority to programmes for regeneration of degraded areas wastelands With
a view to encourage 1ndividuals and corporatefnon-corporate bodies patrtcipaie 1 this
national effort through contributions or donations, 1t 1s considered necessaiyto have a fund for

afforestatton Hence, the National Fund for Afforestation and Wastelands Development is
hereby set up

2 The above-mentioned Fund will be managed by a Committee composed as follows
(2) Mimster mcharge of the Ministry of Environment & Forests

(b) Mmster of State 1n the Minustry of Environment & Forests

. Chairman

. Vice Charrman
(c) Secretary, Mimstry of Environment & Forests . . . . Member
(@) Secretary, (Revenuc), Mmustry of Finance . Member

(¢) Secretary (Rural Development) Mimstry of Agriculture . w . Member

and Wastelands Development

() Two representatives of Voluntary Agencies mvolved 1 Afforestation
. . Member

() Additional Secretary, National Wastelands Development Board, Mim-
stry of Environment and Forests & - . . . . Member Secretaiy



